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teachers ar, different. The teachers teaching
modern Indian languages are designated as
Language Teachers and those teaching
subjects like Maths, Political Science, History
including English are grouped together and
designated as TGT.

(b) No reference is given to any
category of teachers including English
teachers in the matter of promotion.
On availability of a post in a parti
cular subject area at +2 level, the
concerned category of teachers are
considered for promotion.

(c) Does not arise.

litigation in the Callages of Delhi
University

2213. SHRI VISHWASRAO RAMRAO
PATIL:

SHRI RAMENDRA KUMAR
YADAV RAVI:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of colleges which are
functioning under the University of Delhi;

(b) the number of service litigations going
on in these colleges during the last three years;
and

(c) the amount spent on each litigation by
the concerned college?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE

DEVELOPMENT  (DEPARTMENT OF
EDUCATION AND DEPARTMENT
OF CULTURE) (KUMARI  SELJA):

(@) to (c) According to the informa
tion furnished by the University of
Delhi, 71  colleges are  functioning
under .the University and as per its
records 36 serviice litigations are go
ing on in these colleges during the
last three years. However, since the
expenditure on these litigations
is incurred directly by the concerned
colleges, the University has no record
of the amount spent by the colleges,
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Activities of principals of
Delhi University

colleges under

2215. SHRIMATI KAMLA SINHA: DR.
BAPU KALDATE:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state;

(a) whether Government's atten- has been
drawn to the newsitem appearing in the Indian
Express dated 17th January, 1993 regarding
unlawful activities and administrative cor-
ruption indulged in by Principals of various
colleges under Delhi University; and

(b) if so, what is Government's reaction
thereto and the remedial measures
contemplated by Govemment in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DITVELOPMENT (DEPARTMENT OF



